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(d) to (f). It is understood that 

the Committee meets once in every 
quarter to decide the distribution of 
paper. On the basis of the allocations 
made by the Committee, the allottees 
place orders on “the nominated mills 
and draw supplies. A watch is being 
kept on the proper utilisation of the 
paper. The Central Government has 

no record of the number of meetings 
held actually or details of the persons 
who attended the meetings or deci­
sions taken in each meeting.
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Transfer of Indian Language Unit to* 
Publications and Information Direc­

torate (CSIR)

5036. SHRI RAMJILAL SUMAN: 
Will the Minister of SCIENCE A N D  
TECHNOLOGY be pleased to refer to 

the reply given to Unstarred Ques­
tion No. 1374 on 22nd June, 1977 and 

state:

(a) whether Government have fina­

lised the decision to transfer the 
administrative control of the Indian 
Languages Unit (CSIR) to the Public 

cations &  Information Directorate 
(CSIR); and

(b) if not, the probable date by 
which the decision will be finalised 

on the issue?

TH E PRIME MINISTER (SHRI 

MORARJI DESAI): (a) and (b). No, 
Sir. The matter is still under consi­
deration.




